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From,
Executive Officer
Nagar Panchayat, Lar

To,
The Registrar,

Hon’ble National Green Tribunal
Copernicus Marg, New Delhi

Subject: Compliance report of Hon’ble Green Tribunal Order Dated

15.09.2023, passed in O.A No. 170 0of 2021, Noorul Sehar Lari v. State of Uttar
Pradesh & Ors.

Sir,

In Compliance with the order dated 15.09.2023 passed by the Hon’ble
National Green Tribunal, New Delhi in O.A No. 170 of 2021, Noorul Sehar

Lari vs. State of Uttar Pradesh & Ors., the Compliance Report on behalf of
Nagar Panchayat Lar.

It is requested that the said report be considered by you as per the directions
of the Hon’ble Tribunal-wide order dated 15.09.2023, if it is necessary for
further consideration then it may be listed before the Hon’ble Tribunal.
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REPORT WITH THE COMPLIANCE ORDER PASSED BY THE HON’BLE

TRIBUNAL DATED 15.09.2023

1. The Nagar Panchayat, Lar filed a Report in compliance with the
order dated 15.09.2023. Upon hearing of the present matter on
15.09.2023, the following directions were made by the Hon’ble
National Green Tribunal (“NGT).

" 4. It has been suggested to the Principal Secretary, UD, State of
Uttar Pradesh to explore the possibility of setting up four waste
stabilization ponds instead of existing two ponds. It is also noticed
that in the report parameters of fecal coliform though within the
limits but are on the higher range, therefore, it is required to be
controlled. Hence, these two issues require further consideration at

the end of the Lar Nagar Panchayat.

5. Hence, at this stage, we dispose of this original application with
the direction to Nagar Panchayat Lar to examine the above rwo
issues that is (i) carry out the samples analysis after three months
especially in respect of compliance to Jecal coliform norms (ii)
operationalization of sewage treatment system and submit a report
before the Registrar General of the Tribunal by 22.12.2023 and if

Jound necessary, the Registrar General will list matter for
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2. The Depth of the pond is about 1 Meter as per facultative pond.

Basically the depth of facultative pond is one to two meter. The pond
made in Nagar Panchayat Lar is according to norm of facultative pond
with low energy uses, feeding by gravity, as per the guidelines of
CPCB. The quality of treated water 1s mentioned in the lab test report.

A true copy of the lab test report is annexed here as ANNEXURE 1.

There are no Septic tank outlets that get into drains terminating the

pond. It is simple domestic water.

Water flowing through the Kabristan Drain into Oxidation Pond 1s
simple domestic water. There is no grey water flowing into the Drain.

That the Six small-size Nali are attached to the Kabristan Drain. The
water sample report is mentioned here with the Inlet and Outlet Geotag
Locations at sampling time. A true copy of the Geotag location

photographs are annexed here as ANNEXURE 2.

" That on the basis of the guideline of Swachh Sarvekshan 2023 that 1s

capacity under cluster approach distance up to 50 km from the city

boundary. A true copy of the guidelines of Swachh Sarvekshan 2023 1s
annexed here ANNEXURE 3.

That the Nagar Panchayat Lar Board has also passed the resolution for
adopting a cluster approach for the treatment of sewage generated n
the premises of Nagar Panchayat Lar. It is also noted that bearing
operation and maintenance costs is tough for ULBs like Nagar
Panchayat Lar with a population of 30 Thousand. The cl:s;;}appmach
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is beneficial for such local bodies with small populations. The
agreement with NPP Deona 1s a short-term agreement based on a
cluster approach model for small towns like Nagar Panchayat Lar. The
requirement of an oxidation pond is for treatment of grey water. There
is no need to transport of septage to 435 Km every day. It 1s based on the
demand of local people. Nagar Panchayat Lar has two number Seweage
Suction Machines that facilitate for transportation of Septage. The
payment of cost will be decided by the board of Nagar Palika Panshad
Deoria from time to time. As the amount is not fixed, it depends on the
service and then the cost is implemented. The logbook for a desludging
machine is attached herewith as an Annexure 4.
7. As per direction of Hon'ble NGT, Nagar Panchayat Lar 1s exploring the
possibility of setting of two another stabilization pond. In persuance,
Two another pre existing pond owned by Nagar Panchayat Lar 1s about

to develope as stabilization pond with low enegy cost and self sustain.

8 The Command area for Ferti-irrigation for utilization of treated water
is approximately 10 to 15 acres. There 1s no nver around 10 km of
Nagar Panchayat Lar. No effluent goes to any nver directly or
indrectly.

9. That the design of the pond 1s based on facultative pond paramter with
one to two meter depth. The pond is visited by Engineers of Jal Nigam
(Urban). That the report providing the information about the pond 1s
annexed here as ANNEXURE 5.
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PRAYER

It is, therefore, most respectfully prayed that this Hon'ble Tribunal may graciously
be pleased to:

1. If the Registrar of this court is satisfied with the report, they may dispose of
the matter, as the case 1s already disposed of

1. Take the above averments on record as the comphance report by the Nagar
Panchavyat, Lar.

ul.  Pass any such other order as may deem fit.
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AGSS ANALYTICAC AND RESEARCH LAB (P) LTD.

(An ISO 9001 : 2015, 14001 : 2015, 45001 : 2018 Certified Company)

C-3772, 3rd & 4th Floor, Lawrence Road, Industrial Area, Dethi-3

Ph.: 011-45022985, 9311654060 A \') USH
mail: apsslabstaemail.com , wnt Web.: w esslab.con )

supportwagsslab. com ! MWL ALS

CIN : U73200DL2016PTC300483
DOC No: AGSS/QS/F-024

TEST REPORT
Report No. AGSS/GN/20240102-19986
Issued to: M/S Nagar Panchyat Lar Sample Registration Date 26/01/2024
Report Issue Date 02/02/2024
Sample Particulars:
Name Of The Product: Waste Water Batch No.: NA
Analysis Starting Date: 27/01/2024 Analysis Completion Date: 02/02/2024
Date of Manufacture: NA Date of Expiry: NA
Quantity Received: 1Lltrx3 Packing: Plastic Bottle
Sample Condition: NA Tests Required: Chemical Test
Sample Description: Colourless Liquid
Sampling Performed By The Lab: | YES
Sampling Person Name: Mr. Ashok (AGSS Lab Representative) | Sampling Date: 26/01/2024
Sampling Method: NA Location: Nagar Panchayat Lar
S. Pond Name Test Result
No. BOD Test CcobD Test TSS Test pH Test
Method Method Method Method
1 Stabilisation Pond.1 Input 58.0 378 212 7.42
Output 24.0 1S:3025 126 1S:3025 94 1S:3025 723 1S:3025
5. | stabilisation Pond-2 Input | 54.0 (P-44) 375 (P-58) 201 (P-17) 7.76 (P-11)
Output 22.0 12 95 7.32
S.
No. Pond Name TESTS Unit PROTOCOL RESULT Desirable Limit
Fecal Coliform Cfu/100ml IS:1622:1981 615 < 1000 cfu/100ml
1. Stabilisation Pond-1
Total Coliform MPN/100ml IS 5401:1:2012 65 <100
Fecal Coliform Cfu/100ml IS:1622:1981 624 < 1000 cfu/100ml
o Stabilisation Pond-2
Total Coliform MPN/100ml IS 5401:1:2012 68 =100
Z T s~ f
- Dr. ShiviakSingh <.
éhecked By: Directdr Technical .
Chandra Dev (Autho{izﬂgﬁﬁto}w !
T\ | iy
._\.\I\“_-‘- -./_/ !
********End of Test Report********
Page No. 1/1

NOTE : {1) The laboratory accepts the responsibility for content of report. (2) The above result pertain only to the sample
tested and applicable parameters. (3) Test report shall not be reproduced except in full, without written approval of the
laboratory. (4) This test report shall not be reproduced wholly or inpart and can not be used as an evidence in the court
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Whether capacity® of FSTP and ST in the city ts matching with the total
faecal sludge and sewage which iu collected / generated in the city?

* Capacity under cluster

1 _ Marks
sprogch will be comidered provided the 100

city beundary

distange bprto S0 km froem the

This indicator would assess whether the infrastructure to treat entire faccal sludge and sewage generated in
the city is avatlable oron cluster basis (upto 50kan)

-

>95% capacity matching with total faecal
studge and sewage genersted

Between T9% -95% 80
| Between 50% - 74% &0
|| Between 30% - 49% 40

<30% but not rero 20

Geo coordinates ( GIS details) in terms of ULB boundaries, ward number, ward boundaries, landmark etc of
all Wastewater treatment PMants (FSTI/STP) to be mapped and updated on SBM portal as per the
prescribed details [ to be given by MoHUA) to qualify for marks

63

Linearity to Circularity

What percentage of fzecal sludge cullected or sewage generated from
Houscholds/Commercial Establishments/ CTs/FTs Is treated al Marks

a i

ESTP/STP - Scientifc processing of aecal odge and sewage - Whethes (g G

STP revsed /recycled and revenue generated !

Thix indicator will ascertain whether majority of the faecal sludge and sewage in the city is being processed

sclentifically and not hu'lng dm‘h.lrgnd in the open
from STP/FSTP. Tre

water will be ¢ons

e

cakoubsted on the baws of commencial rate that ULR charges

— and whether city rease/ recycle the treated was

equent revenue savil by using the o

vd as revenise penerated beddes actua! wale of the troated weed water. The

fur supplying/selling wates
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